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Implementation of recommendations of Nagesh Singh Committee

3019. PROF. MANOJ KUMAR JHA: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) the reasons that Government has not implemented the recommendations of
the Nagesh Singh Committee to revise the MGNREGA wage rate using the Consumer
Price Index— Rural Labourers, instead of Consumer Price Index—Agricultural Labourers;

(b) the various reasons due to which MGNREGA wage payment transactions
get rejected and the measures being taken to avoid the rejection of wages payment
transactions; and

(c) whether there is any plan to introduce machines in MGNREGA, if so, the
details thereof?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): (a) A Committee was constituted to study, inter-alia, the appropriate index
for revising Mahatma Gandhi National Rural Employment Guarantee Act, 2005 (Mahatma
Gandhi NREGA) wages. The Committee recommended using Consumer Price Index-
Rural (CPI-R) instead of the existing Consumer Price Index for Agricultural Labour (CPI-
AL) for revising Mahatma Gandhi NREGA wage every year. The Committee also
recommended use of annual average instead of the existing practice of using December
month index only. The recommendations of the Committee are under examination in
consultation with other Ministries including the Ministry of Finance.

(b) The reasons for rejected transactions in wage transactions under the Mahatma
Gandhi NREGS are given in the Statement-I (See below). The Ministry along with the
States/UTs has been making concerted efforts for improving the timely payment of
wages. The Ministry has issued Standard Operating Procedure (SoP) on timely payment
process for direct payment into the account of beneficiaries. States/ UTs have been
advised to generate pay orders in time. This has resulted in considerable improvement
in the status of timely generation of pay order leading to improvement in actual time
taken to credit wages in the workers account. During the current Financial Year 2019-
20 (as on 09.12.2019), around 97% pay orders have been generated within 15 days from
the date of closure of the Muster Roll.

(c) Para 22 of Schedule-I of Mahatma Gandhi NREGA, 2005 lays down that "as

far as practicable, works executed by the programme implementation agencies shall
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be performed by using manual labour and no labour displacing machines shall be

used". There may be activities in executing works which cannot be carried out by

manual labour, where use of machine may become essential for maintaining the quality
and durability of works. A suggested list of activities and machines which can be used

under Mahatma Gandhi NREGA is given in the Statement-III.

Statement-I

SI. No. Reasons for rejected transactions in wage transactions

under Mahatma Gandhi NREGS

1 2

1. Account Blocked or Frozen

2. Account does not exit

3. Account in Zero Balance/No Transactions have Happened, First Transaction
in Cash or Self Cheque

4. Account Inactive (No Transactions for last 3months)

5. Aadhaar mapping does not exist/Aadhaar number not mapped to UN

6. Account Closed

7. Account Closed or Transferred

8. Account Description Does not Tally

9. Account Dormat

10. Account Holder Expired

11. Account Holder Name Invalid

12. Account Inoperative

13. Account reached maximum Credit limit set

14. Account reached maximum debit limit set on account by bank

15. Account Under Litigation

16. Account Closed or Transferred

17. Account Description not tally
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1 2

18. Amount exceeds limit set on Account by Bank for Credit per Transaction

19. Amount exceeds limit set on account by bank for debit per transaction

20. Amount exceeds limits eton Account by Bank for

21. Customer Insolvent / Insane

22. Customer refer to branch

23. Dormant Account (No Transactions for last 6 months)

24. Financial transaction has been approved (DCC should go ahead and complete

% the transaction)

25. Inactive Aadhaar

26. Invalid account

27. Invalid Account (NRI/NRE/PPF/CC/Loan/FD)

28. Invalid account number (DCC should reject the transaction)

29. Invalid account(NRE/PPF/CC/Loan/FD)

30. Invalid Bank Identifier

31. Invalid IFSC/MICR Code

32. KYC Documents Pending

33. Miscellaneous-Account inactive (No Transaction for last 3 months)

34. Miscellaneous-Account reached maximum credit limit set on account by bank

35. Miscellaneous-Amount exceeds limit set on account by bank for credit per

transaction

36. Miscellaneous-Dormant A/c (No Transaction for last 6 months)

37. Miscellaneous-KYC Document Required

38. Miscellaneous-Network Failure(CBS)

39. Network Failure (CBS)
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1 2

40. No such Accounts

41. Participant not mapped to the product

42. Transaction not permitted to card holder (DCC should reject the transaction)

43. Others

Statement-II

Suggested list of activities and machines which can be used under NREGA

Sl. Name of work as Name of Activity Name of Machine(s)

No. per para 4.(1) of that can be used

Schedule-1,

MGNREGA

1 2 3 4

1. II. Category B: (i) (i) The excavation/ (i) Pump set for dewatering,

Improving productivity deepening of dug well (ii) Tractor mounted

of lands, dug wells Compressor hammer for

rocky strata,
(iii) Lifting device/ Chain

pulley (motorised)

2. IV. Category D: (ii) (i) Compaction of (i) Power Roller

Road connectivity earthen embankment (ii) Trailer mounted water

in 15 to 23 cm layers, browser

at optimum moisture
content

(ii) Compaction of (i) Static smooth wheeled
morum/ gravel in 15 to roller of 8 - 20 ton weight.

20 cm layers at optimum (ii) Trailer mounted water

moisture content browser

(iii) Mixing of cement (i) Mechanical Mixer

concrete.
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1 2 3 4

(iv) Compaction of (i) Mechanical Vibrator
cement concrete

(v) Cutting of joint in (i) Concrete joint cutter
Cement Concrete

3 IV. Category D: (v) (i) RCC Footing, (i) Mechanical mixer and
Construction of Column, Beam and Mechanical vibrator.
building Roof

4. IV. Category D: (vii) (i) For compressing (i) Machine for CSEB,
Production of building Compressed Stabilised such as Aurum Press,
materials Earthen Blocks (CSEB) Cinvaram, Terstara, Mardini,

TARA-Balram, etc.

(ii) For production of (ii) Pan mixer & Brick/
fly ash bricks/ blocks block making machine

(Vibratory table/ Hydraulic
press)

5. I. Category A: (v) (i) Digging pits for (i) Mechanical Auger
Afforestation, tree plantation, which cannot
plantation in common be done manually in
and forest lands Usar areas, where there

is Kankar pan and soil
is alkaline with pH more
than 8.5.

Wasteland of the country

3020. DR. K.V.P. RAMACHANDRA RAO: Will the Minister of RURAL

DEVELOPMENT be pleased to state:

(a) whether it is a fact that nearly 1/6th of total geographical area of the country

is a wasteland;

(b) if so, the details thereof; and

(c) the States in which the wastelands have decreased and the States in which

wastelands have increased as compared to previous estimation?


